LOK SABHA DEBATES

LOK SABHA

Monday, May 14, 1979/Vaisakha 24,
1901 (Suka)

The Lok Sabha met at halj past Ten
of the Clock

[Mgr. Spearer in the Chair].
ORAL ANSWERS TO QUESTIONS

Availability of Text Books and change
in Syllabus

*1094. CH. HARI RAM MAKKASAR
GODARA: Wil] the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether hig attention has been
drawn to the fact that in the Capital
there has been dearth of text books
during the last two years and the
syllabus has often been changed to
gujt the availability of books in the
market; ang

(b) if so, whether there is no plan-
ing for the production of text-books
at any stage to avoid playing into the
hands of private commercial-minded
publishers who in the absence of text
books bring out guides for all subjects
and sometimes gell the same as pres-
cribed books?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) A few of the NCERT
books were published somcwhat late
during the last two years which was
mainly due to the introduction of the
hew pattern of education. The sylla-
buses for 1§78-79 examinations were
inodifled on the recommendations of
the Patel Review Committee  The

has, however, recently
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streamlined its policy of reproduction
ang distribution of the books s0 as
to avoid any such eventuality in fu-
ture.

]

(b) For every academic session,
there is detailed planning at every
stage for the text books required for
the session, right from the prepara-
tion of manuscripts to the production
and distribution of the text books,

Ag regards bringing out the guides
by private publishers, the Govern=
ment have no comments. Both NCERT
and the CBSE discourage the use of
guides, NCERT also publish work-
books and teachers guides for various
subjects. However, over the last two
vears in view of the large number of
original textbooks that had 1o be
produced, it was not possible for
NCERT to bring out updated and new
workbooks and guidebooks. .
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SHRI RINCHING KHANDU
KHRIME: These text books are not
reaching the different parts of the
country at the time the new ucademic
year starts. Moreover, there has
always been scarcity of text books.
The problem ig more for States like
Arunachal Pradesh and other North-
Eastern parts of the country. The
States Educational Boards have the
syllabus of the NCERT for their
Secondary Schools ang they have
asked the NCERT for the supply of
the textbooks. It hag been seen often
and on and we have found tiiat every
year the textbooks are not reaching
the States in time., The students and
the teachers are put to lot of difficul-
ties due to non-availability of the
textbooks. We have practical exam-
ples, In view of this, may I request
the hon. Minister after the syliabus is
worked out by the Secondary Board,
whether the samples will be given to
the publishers who will publish the
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books and send them direct to the
school authorities concerned.

DR. PRATAP CHANDRA CHUN-
DER: Sir, there gre different Boards
and Textbooks Societieg which pub-
lish schuo]  textbooks in different
parts ol the country. NCERT by and
large was publishing books for the
schools which are under Centiral
Board of Secondary Educalion and
other schoolg whieh have adopted
NCELT textbooks. So in the last 2
years, we found that ther: gre some
complaints zbout the availability of
textbooks. We changed the rules.
Now there is an advertisement pub-
lished in  newspapers o that the
schools place their orders directly to
the NCERT or the Cenira] Board
according 1o their requirement So,
the bulk supply is made by the
NCERT In addition, :f any loose
supply 1s required, there are Gov-
ernment Bookstalls under the Infor-
mation and Broadcasting Ministry.
They supply these books. This is how
we are trying to meet the problem.

SHRI A, E T. BARROW: Suir, is it
not a fact that the Ishwarbhai Patel
Committec recommended that NCERT
should make a major recornmenda-
tions 1n regard to the textbooks and
that it should not engage in the task
of publishing books? NCERT should
only give the broad outlines of what
shou]d be contained in the textbooks
and the State Governments concerned
and others should carry out the actual
publication of textbooks.

DR. PRATAP CHANDRA CHUN-
DER: Ag I said, there are different
State Boards and State Textbook
Societies. They are proceeding inde-
pendently of NCERT. So far as Delhi
is concerned, there is a separate text-
book board for Delhi Schools upto
Class VIII. The production of text-
books is not being centralised, Now
what we have done is, so far as the
Central Board of Secondary Educa-
tion is concerned, we have given open
choice to the schools to select aifher
NCERT textbooks~ or the approved
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textbooks published by private pub.
lishers s0 that there will be a proper
aompetifion and best books alone will
be selected.

Inclusion of Moral Educaiion and
Sports in curriculum of Schools

y *1095. SHRI S, R, REDDY: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be
pleased to state:

(a) whether tliere is any proposal
under the consideration of Govern-
ment to include moral education and
sports in the curriculum ol junior
High Schools; and

(b) if so, the details regarding the
uniform policy of Government in this
regard?

THE MINISTER OF EDUCATION,
S0CIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). Emphasis has been
laid for the development of social,
moral and spiritual values in  the
revised curriculum of the Ten-Year
School submitted by the lshwarbhai
Patel Committee. Physical and health
educalion are also essential compo-
nenis of the curriculum upto class X

, and physical education as an elective
t:'.bjent for class XI and XIL

SHRI S. R. REDDY: This is more
laudable object to emphasise on the
development of =social, moral and
'shiritua) values in the revised curri-
culum, But the real problem and
dificulty arises how  you seek to
achieve this because India is a coun-
try of multi-religions. In view of this
fact, will the Minister consider my
proposal to convene a meeting of
hegds of the religions ang spiritual
leaders to find out a common curri-
culum and fix these books for all
cgneerned in the schools?

DR. PRATAP CHANDRA CHUN-
DER: 1 ghall consider this very valu-
ablg suggestion.
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SHRI 8. R. ' REDDY: Secondly,
are playing host to Asian games and
in the year 1984, we are going to have
world hotkey championship in India.
Looking to the performance of our
young men abroad in the receni games
—hockey was our national game-—in
which we have given very poor
account,—and in view of this poor
performance in sports and hockey,
will the Minister consider finding out
talent from the rural youth? In
sports, there is more politics than
sporis, rather than otherwise.

DR. PRATAP CHANDRA
CHUNDER: The Government wholly
approves of the idea of the hon.
Member from the opposition. Actually,
there was a meeting of the represen-
tatives of the State Boards or Coun-
cils for Sporis at Patiala Saturday
last and I had attended that meeting;
and there I highlighted the problem
of politics in sports. Wp have sug-
gested that suitable steps may be
taken by the State Government,
becaue under the Constitution, sports
is a State subject. Sir, you had inau-
gurated this parliamentary forum of
sports, We are having dialogue with
the Members of Parliament who take
keen interest in sports. Certainly, it
will be possible for us to tackle this
problem.
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